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without the necessity of their 
gaing through an  examina
tion.

Ia addition, tribal students from NEFA 
hare been admitted to Sainik Schools 
elsewhere.  These aramgements are 
considered satisfactory.

There is no proposal at present to 
set up more Sainik Schools in Assam 
aa the Government of that State have 
not made any approach in this regard 
to the Sainik Schools Society.

S. C. and S. T. Candidates In Class I 
Services in Defence

SIM. Shri K. Haidar: Will the Minis
ter of Defence be pleased to state:

(a) the number of Scheduled Caste 
and  Scheduled  Tribe  candidates 
recruited to  Class-I services  of 
Defence so far; and

(b) the number of Scheduled Caste 
and Scheduled Tribe candidates  in 
Emergency recruitment apart  from 
general recruitment?

The Minister  of Defenoe  (Sbri 
Swaraa Singh):  (a) and (b). The
requisite information is being collect
ed and will be laid on the Table of 
the House in due course.
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CALLING  ATTENTION  TO 
MATTER OK URGENT PUBLIC 

IMPORTANCE

Com munique issued by  Indian Em
bassy in Rome allegedly giving 

WRONG FACTS  RELATINC  TO  VIEWS 

EXPRESSED «Y POP*

Shri M. L. Sondhl (New Delhi): I 
call the attention of the Minister ot 
Health and Family Planning to the 
following matter of  urgent  public 
importance and I request that  he 
may make a statement thereon:—

The communique issued by  the 
Indian Embassy in Rome allegedly 
giving a wrong statement of facta 
relating to the views expressed by 
the Pope when the Minister had an 
audience with the Pope on the 20th 
May, 1867.

The Minister  for  Health  and 
Family Planning (Dr. S.  Chaadsa- 
sekhar): I have not yet been able to 
see the Communique issued by the 
Indian Eknbassy or by the Vatican. I 
have asked for a copy  of  both, 
through a cable sent to our Embassy.




